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(¢} whether Government propose
to encourage private agencies also to
provide legal aid?

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (DR.
V. A, SEYID MUHAMMAD): (a)
Scheme of Legal Aid hag been in
vperation, in a small way, in many
States and Union Territories since the
Seconq Five Year Plan. According
to the information available, current-
ly the Scheme of Legal Aid is in
operation in Andhra Pradesh, Rihar,
Kerala, Gujarat, Haryane, Himachal
Pradesh, Jammu & Kashmir, Madhya
Pradesh, Uttar Pradesh, Maharashtre,
Karnataka, Orissa, Punjab, Rajasthan,
Tamil Nadu, Tripura, West Bengal,
Dadra, Nagar Haveli, Goa, Diu &
Daman and Pondicherry,

(b) and (¢) The role of the State
Governments and voluniary agencies
in an integrated Legal Ajd Pro-
gramme is under examination of
Government.
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Drop in off take of Soda Ash Indusiry

1120. SHRI DHAMANKAR: Wil
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) the reasons for the recent gharp
drop in the off take of Soda Ash by
consumers, ag a result of which the
manufacturers are stated to be pass-
ing through difficult times and have
been reducing the prices drastically
to liquidate their heavy stocks;

(b) the steps being taken to see that
the manufacturers get a fair return
and the industry as a whole does not
suffer; and

(c) whether it is proposed to lift
the ban on export of this item and
give the industry an export outlet?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P, C.
SETHI): (a) to (c) Government
exercises no control on the price and
distribution of soda ash. The accu-
mulation of stocks of soda ash with
the manufacturers are wartly guc to
a marginal ghortfall m the ofi-take
by the consumer ndustries and partly
because of increase in production in
the recent months The difficulties of
the producers as represented by the
Alkali Manufacturers’ Association gre
being looked into Exports of Iimited
quantities may be permitted to enable
the manufacturers to mamntain pro-
duction provideq that the internal
demand is met in full,
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Conditions of Petroleum Workers

1122 SHRIMATI PARVATHI
KRISHNAN Will the Mimster of
PETROLEUM b, pleased to state

(a) whether the workers of gaso-
line filling stations, refineries, petro-
chemical complexes and places hand-
ling Petroleum products in India are
exposed to serious health hazards;
and

(b) 1if so0, the steps proposed by
Government {o protect these people?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM (SHRI
ZIAUR RAHMAN ANSARI): (a) end
(b). The information 1s being collect-
ed and will be placed on the Table
of the Sabha,
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Re-Instatement of Substifutes in
Dhanbad Division (Eastern
Railway)

1124 SHRI RAMAVATAR SHAS-
TRI- Will the Mimister of RAIL-
WAYS be pleased to state:

(a) how many Substitutes in each
Department of Railways in Dhanbad
Division, Eastern Railway, were re-
moved in connection with May 1974
strike,

(b) the policy of the Minstry re-
garding reinstatement of Substitutes;

(c) how many of them have been
taken back on duty upto 28th Feb-
ruary, 1976, and

(d) the reasons for not reinstating
all of them?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) to (d), Informa-
tion 18 being collected and will be lad
on the table of the Sabha

Profits earned by Foreign and Imdian
Drugy Companies

1125, SHRI BISHWANATH JHUN-
JHUNWALA: Will the Minister of
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) what was the quantum of profit
earned by the foreign and Indiant





